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two trolleys have been provided for 
the transport of patients. 
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Lease of Land in Malkaganj, Delhi 

1788. Shri Shiv Charan Gupta: Will 
the Minister of . RehabUitation be 
pleased to state: 

(a) whether Government had fixed 
Rs. 25 per sq. yard as sale price of 
land in Malkaganj, Delhi and allowed 
a rebate of 10 per cent if the dia-
placed persons made payment within 
a specified period; 

(b) whether it is a fact that the 
displaced persons . were required to 
pay lease money at the rate paid by 
them during the first five years; 

(c) whether it is a fact that the 
rebate has been discontinued and the 
lease money is demanded at enhanced 
rate; and 

(d) if so, when these concessions 
were withdrawn and whether It waS 
notified in the press? 

The Minister of RehabiIitaUoa 
(Shri Tyagl): (a> The reserve price 
of land under residential quarters in 
Ma1kaganj on Revised lease terms as 
per Appendix XI of the Displacf'!d 
Persons (Compensation and Rehabili. 




